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Assessment of Pollution of Drinking
Water
1426. SHRI H. M. PATEL: Will the

Minister of HEALTH and FAMILY PLAN-
NING be pleased to sta'e :

(a) whether at any stage Government have
made any assessment with regard to pollution
of drinking water in the country, its causes
and cffiets on the population;

(h) if so, the findings thercof ; and

(¢) the steps taken so far by
in this direction ?

Jovernment

THE MINISTER OF STATE IN THE
MINISTRY OF HEATH AND FAMILY
PLANNING  (SHRT D, P. CHNTTOPA-

DHYAYA - 7w and ‘b Yoo Gentral Publice
Health Engincering Research Institue, Nagpur,
Indian  Council of  Medical New
Delbi and Central Inland Research

Research,
Fisheries
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Institute, Barrackpore and other organisations
have conducted several river-pollution studies
which revealed that water pollution problems
exist in localis>d pockets in several parts of
the country.

(c) A comprehensive bill to prevent water
pollution in the country called the ‘Prevention
of Water Pollution Bill, 1969’ has already
been introduced in the Rajya Sabha.

Action taken by India re: Aggression
in Laos
1427. SHRI H. M. PATEL: Will the

Minister of EXTERNAL AFFAIRS be pleased
Lo state :

(a) whether Government had taken any
diplomatic initiative as Chairman of the I C C

in Laos on the fresh military flare-up in Laos;
and

(b) if so, what steps wecre taken and the
results achieved ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a)
and (b)
stently

Government
held that the only path
to a solution of the probiems of Laos lies in
the vacation of ali forcign interference and
the continuation of the dialogue Dbetween the
Laotian partics with a view so
negotiated scttlement.

of India have consi-
the view

achieving a
Government of India,
thercfore, expressed regret and concern at  the
recent escalation  of the conflict and urged
restraint, The Indian representative on the
IC Calso suggested that the IC C might
issuc an appcal calling for the reatlirmation of
Laotian ncutrality : for respecting the Geneva
Agreements of 193f and 1962 ; and offering
“good effices” to the parties in- Laos to
cnable continue  their
towards a peaceful settlemeni.

them  to dialogue
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